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In so far as meeting the needs of forest-based industries including paper and pulp
industry is concerned, the National Forest Policy 1988 provides that as far as possible,
a forest based industry should raise the raw material needed for meeting its own
requirement, preferably by establishment of a direct relationship between the factory
and the individuals who can grow the raw material by supporting the individuals with

different inputs, such as credit, technical advice, etc.

{(b) and (c) As per information received from Rajasthan Forest Department, plantation
of pulp and paper giving trees 1s not promoted in the State. Due to harsh chimatic
condition ie. scanty rainfall, extreme temperatures etc. preference is given to thorny
and hardy species for plantation in desert districts of Rajasthan. However, in southern
part of the State, fruit bearing trees like Amla, Imli, Jamun, Karonda, Ber, Mahua,

Sitaphal, Khimi etc. are planted in forest areas along with other species.

Utilisation of CAMPA fund for elephants

2435, SHRI PRASANNA ACHARYA: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

{a) whether Government is aware that a number of elephants are killed/injured

due to accidents on the raillway track while crossing railway lines;

{b) 1l so, the number of such accidents and number of casualties that occurred
during the last {ive years, reasons of such accidents and the remedial steps taken so

far; and

{¢) whether Compensatory Afforestation Fund Management and Planning
Authority (CAMPA) {und are allowed to be used as remedy for this problem, if so, the

guidelines thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI BABUL SUPRIYO): (a) Elephants killed /injured due
to accidents on the railway track have been reported from various parts of the country.

However the number of elephant deaths are showing a declining trend over the vears.

(b) The details of elephant deaths due to train accidents, as per the information

received from States, during the last five years are given below:-
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Year 2014-15 2015-16 2016-17 2017-18  2018-19

No. of elephant deaths 6 11 21 0 19

The major reasons for the death of elephants in train accidents nclude:-
1) Lack of passage to cross the train routes for wild animals,
(i) Steep embankment at places and lack of escape routes,
(m) Non compliance of speed restriction in the elephant habitat by loco pilots,

(v) Increased frequency of trains, poor visibility due to fog, etc.

As per information received from the Ministry of Railways (Railway Board), a
number of measures are taken by Zonal Railways in coordination with Ministry of
Environment, Forest & Climate Change which have resulted in saving of elephants. The

preventive measures undertaken include the following:-

(1) Imposition of permanent and temporary speed restrictions in identified

elephant corridors,

() Provision of signage board to warn loco pilots about identified elephant

corridors,
(m)  Sensitization of train crew and Station Masters on a regular basis,
(iv) Need based clearance of vegetation on the sides of track within railway land,

(v) Construction of underpasses and ramps for movement of elephants at

identified locations,

(vi) Installation of Honey Bee sound system to scare away the elephants from

coming near the track,

(vii)  Deputing Forest Department staff in Railway control offices to haison with
Railway and engagement of elephant trackers by Forest Department for
timely action by alerting Station Masters and Loco Pilots, and

(vi) Coordination meetings between State Forest Department and Railway

department.

(¢) Utilisation of CAMPA funds for the following wildlife management activities
1s permissible under Rule 5(2) of Compensatory Afforestaion Fund Rules, 2018:-
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(i) improvement of wildlife habitat, as provided in the approved wildlife

management plan or working plan;

() planting and rejuvenation of forest cover on non-forest land falling in
Wildlife cormidors; and

(i) establishment, operation and maintenance of animal rescue centre and

veterinary treatment facilities for wild animals.

Deaths of forest guards on line of duty

2436. SHRI MD. NADIMUL HAQUE: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

{a) whether Government is aware of deaths of forest staff workers in the line

of duty every year;

(by if so, the details of number of forest guards and other workers who have

died on duty during the last three years; and

{c) the details of schemes announced for and compensation awarded to families

of forest guards who have died on duty during the last three vears?

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI BABUL SUPRIYO): (a) and (b) As per information
received from various State Governments/ Union Territories the Torar number of deaths
of forest guards and other workers 1s reported as 72, which includes 34 forest guards

and 38 other workers during the last 3 years.

(¢} Ex-gratia relief / lump sum amount is paid to the deceased's families of

forest guards by the State Government/ Union Territories as per their respective schemes.
Supporting organisations doing exemplary work in increasing green cover

2437. DR. SANTANU SEN: Will the Minister of ENVIRONMENT, FOREST AND
CLIMATE CHANGEH be pleased to state:

{a)  whether Government is aware of Organisations like ECOSIKH doing exemplary
work 1n increasing green cover by taking a pledge to plant more than one million trees
on the occasion of 550th birth anniversary of Guru Nanak Dev and creating and

maintaining more than 150 sacred forests throughout the country;



